eighth Beport of the Department-related Pariamentary Standing Committee on Finance on the
Demands for Grants (2010-11) of the Ministry of Planning.

LEAVE OF ABSENCE

MR. GHAIRMAN: | have to inform the Members that three letters have been received from Shri
P.R. Rajan stating that he is under medical treatment. He has, therefore, requested for grant of leave

of absence from 1st to 19th August, 2011 of the current 223rd Session of the Rajya Sabha.

Does he have the permission of the House for remaining absent from st to 19th August, 2011

of the current Session of the Rajya Sabha?
(o hon. Member dissented )

MR. CHAIRMAN : Permission to remain absent is granted.

FAREWELL TO RETIRING MEMBERS

MR. CHAIRMAN: Hon. Members, on the completion of the term of office, some of our
colleagues from the States of Gujarat and VWest Bengal are retiring today, the 18th of August, 2011. 1

am glad that Shri Ahmed Patel and Shri Sitaram Yechury have already been reelected.

On behalf of the whole House and on my own behalf, | bid farewell to the retiring Members,
namely, Shri Surendra Motilal Patel, Shri Pravin Naik, Shri Abani Roy, Shrimati Brinda Karat, Shri

Swapan Sadhan Bose and Shri Mohammed Amin.

The retiring Members have made valuable contributions to the procesdings of the House on
many memorable occasions. | am sure they will cherish the memory of their association with this

august House.

I 'wish them good health, happiness and success in every sphere of life. The House shall ever

remember their association.

Now the retiring Members may wish to say a few words as per our traditional practice.

ot sy Y (ufsas dmen): A okt TEiee SR e 2 are wiwsl, 49 g9 9w
S+ 11 9 91 ol THRat 1 HIH= Xg = bl SIS S 3T a7 54 SUG ¥ Giay AT i B
s, §9 wer ol efl-odl wdd fhar & 99 &9 gaqr gk aras dar g iRl o d 9t
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3rel A g W BT &, sery 3y s H Sy v, alfs a8t @) e & wieaw | g Aasi agd
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SHRIMATI BRINDA KARAT (West Bengal): Sir, | rise to bid farewell to this august House

where | have served for the last six years.

| wish to express my deep appreciation to you, the Chairman of this House, to the Deputy
Chairman, to the Rajya Sabha Secretariat, the Secretary-General and, of course, all the staff who

make our work so much easier,

Sir, as a young woman — | am not going to go into my autobiography; | know | have limited
time — | was inspired by the Marxist ideology and the thought that, hitherto, philosophers have only
interpreted the world, but the point, however, is to change it. Inspired by this sermon when | was just
22 years old, | joined my Party. | am now 64. So, it is 42 vears in politics for me in different fields, in
trade unions, with women's movements and, | must say, in these 42 years, this six year period as a
Member of Parliament, as it is for all of us, has been quite unique. These six years have been eventful
and educative and | certainly hope to take with me the lessons leamnt in this august House - some

good; some perhaps not so good ; but certainly lessons - for my work outside this House.

| was also very happy, Sir, to be here in this House when the YWomen's Reservation Bill, a
historic Bill, was passed. There is a belief that women's movements are pitted against men. But |
think that was an occasion when the whole country saw that for women's movements to go forward,
for gender equality and emancipation to be established, we do need the support of thoughtful and
sensitive men. And, | am so glad, Sir, that this House expressed that sensitivity by passing the Bill. |
thank vou all for that. | believe that there should not be any further delay in bringing that Bill to the Lok

Sabha so that it can be enacted as law.
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Sir, | was also very glad to be associated at the time with a negotiating team set up by my
Party to discuss with the Government various provisions of the RBural Employment Guarantee Bill,
which later became an Act and also for the Forest Rights Act. | believe that Parliament is the
strongest and at its best when we enact laws which reflect the needs and requirements of the poor,
the working poor of this country because, after all, as parliamentarians, it is our privilege to be here
to serve the people and we do that in a spirit, not of patronage or charity, but of recognizing the
entittements of the mass of people of this country. | think that bringing such enactments that provide
a share to the poor in the resources of this country as an entitlement, as a right, is something which

we have to assert again and again.

| say farewell at a time when guestions of democracy and the role of Parliament are being
discussed with unusual intensity all through the country. Yesterday, we had a discussion on it. | do
not want to labour any further on those points. But, today, | believe, more than ever, when social
and economic inequalities give rise to the danger of India regressing from a democracy to a
plutocracy, it is all the more required to remember the words of the founder of the Indian
Constitution, Dr. Babasaheb Ambedkar, who had warned that political democracy is in perpetual
conflict and contradiction with economic inequalities. Unless the contradiction is resolved by
removing the economic inequalities, the edifice of political democracy itself will be in peril. | am sure
that we as representatives of the people, and you as the representative of the people, will always

keep this as a centrality in political agenda.

| thank all of you at my personal level. | have found so many friendships across the party-lines,

Sir. | thank you for your warmth and the cordial relations.
anft ar fesT a1 e #F <t e st
Tol el fas ag wirer arift et amh

SHRI SWAPAN SADHAN BOSE (West Bengal): Sir, thank you. | thank you esteemed
colleagues for the cooperation and help you have given me during my six years' tenure here. | have
been given 3 minutes’ time. But, today, | will become a friend of Panyji. Then, | would get six

minutes' time. This | would teach to my son who will come tomorrow. *

*The Honourable Member spoke in Bengali
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This was just a little humour at a time when | am leaving. Since Mr. Prime Minister is here, | am
going to say something, and nothing about me. | cannot say | am fat and all that. The Planning
Commission and the Prime Minister and everything else are the assets of this country. | think, my
children are my main assets. Accordingly, the children of this country are the assets of this country.
In this, | have a small finding. | would not read all of that. The effective literacy rate in the Census 2001
was 64.83 per cent which improved to 74.04 as per the Census 2011, Now, the average level of
education is also in progress. But, as per a finding, as the Vice-President of the country released in
January, 2011, it is well above 94 per cent. But, the big news is, there is no change in children's
ahility to read or do mathematics. The survey has found that only 53 per cent children in Class-V can
read a Class-ll level text and even worse. There has been a decline in their ability to do basic
mathematics. In Class-'/, only 36 per cent students can do simple division; a 2 per cent drop in
numbers as compared to 2009. | would not go into more details because | will have to follow your
stricture. But, | have a small thing to say. There is one District Primary Education Programme and

there is Sarva Shiksha Abhiyan, which are too bureaucratic, Mr. Prime Minister.

We have now, a very, very learned Education Minister, Mr. Kapil Sibal. | know him because
once he pleaded my Mohan Bagan Club case. Being an advocate, | admire; Mr. Jethmalani, you also
have fought for my Club. But, with Mr. Kapil Sibal as Education Minister, and Mr. Manmohan Singh
as Prime Minister, | expect that this bureaucratic procedure in the education system is minimized.
Why not an SEZ coming to do business? Why not a special education zone created? | am an NRI. |
run a radio station in Dubai. | have seen in a desert place how education is given the topmost priority,

as a special zone. Mr. Prime Minister, it is high time that our children's welfare is taken up.

| have the last word. | just now told the Leader of the Opposition, Shri Arun Jaitley, about two
States- Karnataka and Andhra Pradesh; one is run by the BJP Government and another by the
Congress Government. In Bangalore and Hyderabad, an NGO is running mid-day meals scheme.
What an excellent mid-day meal it is Bs.3 is given by the Government; actually it spends just one-
and-a-half rupees. One-and-a-half rupee goes to the contractor, the system, bureaucrats. In this
NGO, they give three rupees, and six rupees are collected. The money comes from Clinton Fund. All

the Indian businessmen have now learnt one word, 'give'. Quietly they do. People who publicize,
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they do not give. There are very big industrialists and big businessmen who have leamt the word,
"give". | know some people who, in their will, have given 50 per cent to charity and 25 or 50 per cent

to their family.

Sir, coming back to that point, why should we not improve the system of mid-day meal? We
talked about fast food; we talked about fat boys. No; mid-day meal is the solution for nutrition . VWith
the cooperation of BJP, the CPM and everyone, education should be promoted. | am saying this
hecause everyone has got children. During this tenure, the hon. Prime Minister should complete his

dream of bringing India to the top by nourishing the children. Thank you ladies and gentlemen.
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(MP. DEPUTY CHAIRMAN i the Chair )
GOWERMMEMNT BILLS

The Inter-State Migrant Wokmen (Pegulation of Employment
and Conditions of Service) Bill, 2011

THE MINITER O F LABOUR AND EMPLOYMENT (SHRI MALLIKARJUN KHARGE): Sir, | bag
to move for leave to introduce a Bill further to armend the Inter-State Morant Workmen (Regulation of

Ernployrment and Conditions of Serice) Act, 1279,

THe Quasion wasput and the motion adootad’.

{Tranelifaration in Urdu Scripd.
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